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laid on the Table of the House in due
course,

Suggestion by ILO Expert about Minimum
Wages and Socio-Economic Conditions
of Agricultural Labour

1490. SHRI K.PRADHANI ;" Will the
Minister of LABOUR AND REHABILITA-
TION be pleased to state :

(a) whether Mr. Gerald Sriarr, an ILO
expert on minimum wage administration in
rural areas, while participating in a national
symposium on minimurh wages for agricul-
tural labour, organised by the National
Labour Institute in New Delhi on § February,
1984, suggested the adoption of a simple
structure of minimum wage rates for agricul-
tural workers ; and

(b) if so, the steps Government propose
to take to improve the present socio-econo-
mic conditions of rural labour ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI VEERENDRA

PATIL) : (a) Yes, Sir.

(b) While various schen.es of rural deve-
lopment and cmployment generation are
directed at improving the socio-economic
condition of rural labour, Deptt. of Labour
is constantly, reviewing and taking steps to
improve the enforcement of various labour
laws intended for the welfare and socio-
economic betterment of rural labour,
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Construction of Residential Accommodation
by National Fertilizer Limited, Punjab

1492. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to state :

(a) whetner the National Fertilizers Ltd.,
Naya Nangal, District Ropar (Punjab) has
taken up the construction of the alternate
residential accommodation required for the
usc of those whose dwelling units would be
dismantled consequent upon the construction
of Nangal-Talwara Railway line in [Punjab
and Himachal Pradesh ; and

(b) if so, the likely date by which the
new construction work would be completed
expeditiously in view of the urgency for the
construction of the proposed Railway line
and whether any high priority would be
given to this work on account of this consi-

deration ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE) : (a) Yes, Sir.

(b) Of the 24 dwelling units required as
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alternate accommodation, 8 Nos. are likely
to be ready for occupation by April-May,
1984 and the balance by June-July, 1984.

International Communications Year (1983)

1493. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of COMMUNI-
CATIONS be pleased to state : '

(a) whether a number of conferences
were held in the country during the Inter-
national Communication Year (1983) either
by the Posts and Telegraphs Department on
its own or in collaboration with leading
voluntary associations like FICC], etc. ;

(b) if so, brief outline of the recommen-
dations made or resolutions adopted at
these conferences ; and

(c) whether Government have taken note
of the outcome of these confcrences and
would consider the major rccommendations
at an early date ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI V.N. GADGIL) : (a) Yes, Sir.

(b) Basically, the importance of Commu-
nications as an infrastructure for develop-
ment and the nccessity for providing ade-
quate priority in investment, organisation
and authority were broughtout.

(c¢) The outcome of the National Confe-
rence, held in Delhi in December, 1983 has
been taken note of for any necessary consi-
derations.

Anti-Pollution Measures taken in some
Colliary Development Projects

1495. SHRI1 HARIHAR SOREN : Will
the Minister of ENERGY be pleased to
state :

(a) whether anti-pollution measures have
been taken in some colliery development
projects ;

(b) if so, the names of the colliery deve-
lopment projects where such anti-pollution
measures have been taken ; and
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(c) the details of the anti-pollution mea-
sures taken in the colliery development pro-
jects ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF COAL IN THE
MINISTRY OF ENERGY (SHRI DAL-
BIR SINGH) : (a) to (c). The information
is being collected and will be laid on the
Table of the House.

Benefits of Electrification in SC/ST
Dominated Villages

1496. SHRI B.V. DESAI : Will the
Minister of ENERGY be pleased to state :

(a) whether a study on Rural Electrifi-
cation Programme conducted by the Pro-
gramme Evoluation Organisation of Planning
Commission has revealed that more effort is -
needed on the part of the State Governments
to provide electricity to villages where Sche-
duled Castes and Scheduled Tribes popula-
tion dominate and also to give more incen-
tives to the weaker sections so that the bene-
fits of electricity are available to them ;

(b) if so, the main features pointed out
in regard to the slow progress of electrifi-
cation of villages by the States in the re-
port ;

(c¢) how many States have not fully im-
plemented the rural electrification pro-
gramme ;

(d) the steps Government propose to
take against those States which have not
fully implemented the Rural Electrification
Programme ; and

(e) to what extent they have been direct-
ed to implement the scheme at the earliest ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI ARIF
MOHAMMAD KHAN) : (a) Yes, Sir.

(b) According to the report, the main
reasons for slow progress in electrification
of villages by the States are organisational
inadequacies, non availability of experienc-
ed and gualified engineers to work in remote
areas and difficult terrains particularly in





